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(c) how many pasts of roanaaers 
in publ~c units fall under this Boar. 
~ what s~eps have b2en taken if 
create special public units petsllnne4 .. 
to reduce the need to send officials 
from Delhi on deputation? 

THE DEPUTY MINISTER IN THE 
M!NI8TRY OF FINANCE (SHBI 
MAGANBliAI BAROT): (a) The 
Public Enterprises Selection Board 
was re-('onstituted with effect from 
29-4-1980. Its composition is as 
follows:-

Chairman 

1. Shri K. R. Puri Formerly Gov-
ernor. Reserve Bank of India. 

Mernbers 

2. Shri Mohd. Faz;al, 
Planning Commission. 

Mernber, 

3. Shri V. P. Sa\vney, formerly 
Mem,ber (Staff) Raihvay Board. 

4. S~ri K. P. A. l\lenon, Sccr,=Llry, 
Department of Defence Pred uction 
-sin~e appointed Defence Secretary 

5. Shl'i R. H. ~ody, Vice Chair-
m8:a and MalUlging Director, Tata 
Iron. & Steel Co. Un . .J amshedpur. 

6. Shri K. C. Khanna, Chairman 
& Managing Director, Kudremukh 
Iron Ore CO. Ltd. 

7. Shri p. K. Basu, Director Gene-
ral, BUireau of Pu bUe Enterprises 
and Addiiio.nal Seereta-ry to the 
Government of India-Member ex-
officio. 

(b) The BUreau of PUJblie Enterpri'" 
ses is an administrative unit withi!'t 
the Ministry of Finance. Deptt. of 
Expenditure. The Public Enterpris-
es Selection Board has an advisory 
status and is set up to advise Govern-
ment. On appointment within its prero ... 
gative and also to advise the enter-
prises in the selection of second and 
third level posts 'below the Board. 
Apart from the inclusion of D.G., 
BPE, as a member of the P .E.S.B., a 
link is also provided. through the Sec-

retariat of the P.E.S.B. which is part 
of the BPE. 

(c) Appointments falling witHin 
the prerogative Of the Govt .. whieh 
are :processed by PESB, include po$ts 
of Chairman. Chairman.cum-Manag-
ing Directors, Managing Directors and 
Functional Djrectors) totalling about 
416 posts. 

The selectioa po Hey of PESB as 
stipulated In the guidelines hSllCd by 
BPE envisages that unless markedly 
better candidates are available from 
out~ide, vncancies will be filled by 
promotion from within the public 
enif'r; IrisE'S. If in1 erna 1 candidates 
are nIt a\'ailablf', pl'eLcrence should 
be gi"/e1l to candidates working in 
other pubHc enterprises so that pro-
mis:ng officer~' \vhose pronlo~ion op-
portunities are blocked in their own 
enterprises, are given widl'r career 
opportunities. With a viev.· to deve ... 
loping managerial talent, BPE is try-
ing, mnC'.'lg other things, to coordinate 
and a~sist training programme for 
~~nior and top level managers in India 
and abroad, holding training work-
shops and seminars in various facets 
of management. as well as assisting 
public enterprises in inslitution build-
ing for str'Gngthening the training 
efforts and systematising training cur-
riculaTl'l. To reduce de-pendence of 
public enterprises on deputationists 
frOm Government, rigid time limits 
have been prescribed felr deputationists 
to opt either for permanent absorp-
tion in the public enterprises or re-
version to their parent cadre within a 
pe1*ibd 2/3 years depending on the 
level Of posts held by them in public 
enterprises. 

Export of Onions 
2299. SHRI NAV!N RAVANI: Will 

the Minister of CO:MlVIERCE be pleas-
ed to state: 

(a) the previous and present policy 
of Government regarding export of 
onions; 

(b) whether Government are 
aware that again this year 'dl ut· in 
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local market caused huge distress 
sale by onion growers in Gujal'at and 
Maharashtra; and. 

.: c) if so, whether there is any 
mOVe to export onions only through 
NAi'ED and how much is aUoW!8d to 
export this year? 

T~ MINISTER OF STATE IN THB 
MINIST~Y OF C9Mr4~lW! (~l!1ti 
~. R. ANSARI~: (a) The ttrevious sn(l 
JU'.ensent ~liay ot Govemmenr m.a 
been to. feiulate e~PQft o,f o~~9.~s 
throug'h National Agricultural Co-op-
erative Marketing Fe:le'l"ation Ltd. 
which has been made the canalising 
agency for export to all permissible 
destinations since December, 1975. 

(b) In order to arrest steep decline 
in prices, NAFED made market inter-
ventions and ptlrcha~ed onions at 
prices in the range of Rs 45-60 per 
quintal depending upon the quality. 

l C) Private exporters are also al-
lowed to undertake exports through 
NAFED. Export quota is fixed from 
time to tIme keepin fJ in view the 
domestic prices and availability. 

Alreement ~i.th VNl)P 
2300. SHR! ARVIND NETAM: Will 

the Minister of FINANCE be please1 
to state: 

(a) whether it is a fa~i; that India 
and (UNDP) United Nations Deve-
lopment Programme on cooperation 
have signed an agreement recently; 
and 

(b) if so, what are the details 
thereof? 

THE DEPUTY MINISTER IN TH~ 
MINISTRY OF FINANCE (SH~~ 
MAGANBHAI BAROT): (a) and (b). 
A Project Agreement was signed on 
24th May, 1980 between the Govern-
ment Of !ndia and the United Nations 
Development Programme (UNDP) to 
provide a framework fOT mutually 
Caoperative activities to be unde~
taken by India and ot'he~ developing: 
countTies to promote ~cal Ci)a. 
operation among Developing Co~ 
!'ies (,rene). 

Under this Agreement, India will 
provide the needed inputs for speci-
fit: a c1rivities to be sel",ted in mutual 
consultation between the qovernment 
of India and o.ther developing coun-
tries and L~DP will contribute $ 5.8 
ro4llion (Rs. 4.58 crores) ~.folU ~ts re-
sources i.e. its Indicative ltlanning 
I'i~e (IPF) anoeated to l'B'ctia, 1f.W 
technical cooperation. 

The project will be concerned, \V~th 
joint research a!1d developitig schemes 
with other developing cQuntrie. for 
collective acqutisition, adoptation and 
transfer of technologies, tw!nn~n,g ~r
rangements between Indian institu-
tions al.ld their co .. interp:uts in other 
developing countries; meetings, semi-
nars and observation tours am(.\tlg 
developing countrles for mutual ex-
('hanges of experience; training in 
India of nationals of other developing 
countrie~; for 1 r ansfer of Indian ex-
pel tlse to other developing countries 
in solvjng spe2:fic 1--rnblems; feasibility 
stud]c<;;, and tc,.:hnical and economic 
surveys a" n1ay be ll"1utually agreed 
upon between !ndia and other deve-
loping countries; strengthening of 
selected Indian Institutions which 
undertake technical cooperation 
among developing ~o.untries to the 
extent necessary to enable them to 
perf(lrm 1hp above funMions; acquisi-
tion of technical expertise from oUl~ 
developing countries in solving identi-
fied problems in India, and training of 
Indian Nationals in other de~elQpluf 
countries. 

Couflrm.aUou. of casual labourers In . 
Government Opium Factory, Ghazlpur 

2301. SHRI ZAINUL BASHER: Will 
the Minister of FINANCE be pleased 
to f';tate~ 

(a) how many casual labourer'S are 
working at Govprnment Opium Fac-
tory at Ghazipur and fOT how man~ 
y,eers; 

(b) the reason why they have not·· 
been made perm anent employees !IICt' 
far; and 




